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2. That you DGO Nos. 1) Sri.P.D.Jadara, the then
Secretary, Akhethi Gram Panchayath, Joida Taluk,
Uttara Kannada District, Presently working as PDO,
Nandigadde Gram Panchayath, 2) Sri.Lambodara
Chandrakantha Gaonkar — the then PDO, Akhethi
Gram Panchayath, presently working as PDO,
Agasura Gram Panchayath, 3) Sri.C.H.Hiremath - the
then PDO, Akhethi Gram Panchayath, presently
working as PDO, Ulavi Gram Panchayath, 4)
Sri.Mukkanna Karigara- Deputy Project Manager,
Jala Nirmala Yojane, Zilla Neravu Ghataka, Z.P,
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Uttara Kannada  District, presently working as
Deputy Secretary, Zilla Panchayath, Raichur, 5)
3ri.S.K.Naik - Deputy Project Manager, Jala Nirmala
Yojane, Zilla Neravu Ghataka, Z.P, Uttara Kannada
District, presently working as Assistant Executive
Engineer, PRE Sub-Division, Karwar and 0)
Sri.B.Shankarappa - Assistant Director (Technical),
Jala Nirmala Yojane, Zilla Neravu Ghataka, Z.P,
Uttara Kannada  District, presently working as
Assistant Executive Engineer No.2, Road and
communication Special Sub-division, Annex building,
5th Floor, K.R.Circle, Bangalore while discharging
your duties:

i Excess measurements were recorded in the
measurement book in respect of tar work of
the road in Tinaighat Village during the year
2011-12 and thus an amount of
Rs.39,418/- is found wasteful expenditure.

ii. An amount of Rs.10,059/- is the wasteful
expenditure on account of showing excess
measurements of CC Road in Tinaighat
village during 2011-12.

iii. Even though three chlorination units at the
cost of Rs.38,400 each are installed in 3
pumping house for supply of drinking water
in Tinaighat village during the year 2011-

12, the same are not found working and
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they are disconnected and so amount of

Rs.1,15,200/- is wasteful expenditure.

and thereby you failed to maintain absolute
integrity and devotion to duty and committed an act
which is unbecoming of Government Servants and
thus you are guilty of misconduct under Rule 3(1)(i)
to (ii1) of KCS (Conduct) Rules 1966.

BORWOT-2
BRCTRILCTHBOH D=

(Aerehorr waf gomees® war SO TOLET,)

. An investigation was taken up under Section 9 of
Karnataka Lokayukta Act, in the complaint filed by
Sri.Nelson Shavera D’Leema, R/o Thinaighata, Joida
Taluk, Karwar, Uttara Kananda District (hereinafter
referred to as ‘complainant’ for short), against 1) Sri.
P.D Jadara, the then Secretary, Alkhethi Gram
Panchayath, Joida Taluk, Uttara Kannada District,
Presently working as PDO, Nandigadde Gram
Panchayath, 2) Sri. Lambodara Chandrakantha
Gaonkar — the then PDO, Akhethi Gram Panchayath,
presently working as PDO, Agasura Gram
Panchayath, 3) Sri. C.H Hiremath — the then PDO,
Akhethi Gram Panchayath, presently working as
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PDO, Ulavi Gram Panchayath, 4) Sri. Mukkanna
Karigara- Deputy Project Manager, Jala Nirmala
Yojane, Zilla Neravu Ghataka, Z.P, Uttara Kannada
District, presently working as Deputy Secretary, Zilla
Panchayath, Raichur, 5) Sri. S.K Naik - Deputy
Project Manager, Jala Nirmala Yojane, Zilla Neravu
Ghataka, Z.P, Uttara Kannada District, presently
working as Assistant Executive Engineer, PRE Sub-
Division, Karwar and 6) Sri. Bengaluru Shankarappa
_ Assistant Director (Technical), Jala Nirmala Yojane,
7illa Neravu Ghataka, Z.P, Uttara Kannada District,
presently working as Assistant Executive LEngincer
No.2, Road and communication Special Sub-division,
Annex building, 5t Floor, K.R.Circle, Bangalore
(hereinafter referred to as Delinquent Government
Officials, in Short DGO Nos.1 to 6) and alleging that
they are being public servants, have committed

misconduct.

. According to the Complainant: The DGOs have
misappropriated the funds under the following heads
of works:

i MGNREGA:- Under the cover of undertaking
leveling the ground and plantation in
schools and hospital of different villages of
Akhethi Panchayath in Joida Taluka, money
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is misappropriated without cxecuting the
works.

a. Laying Bands (Bondara)

Bunds are not formed in the
lands in the limits of Akhethi,
Anmod, Vironjol, Payaswadi,
Vithalwad (Devalli) and in the
land of Arjun Nandagadkar in the
limits of Karatgali village. Works
are shown as executed only on
papers.

b. Vilas Gaonkar — Present President
of Panchayath had built wall in
his land by misusing the funds of
Akhethi Gram Panchayath while
he was the member of the said

Gram Panchayath.

ii. Regarding misappropriation of funds of 13th
Financial plan.

Without carrying works in Akethi Gram
Panchayath they have misappropriated
funds of 13t financial plan by creating
bogus bills.

iii. Regarding misappropriation of funds in Jala
Nirmala Yojane, President and PDO of the

Gram Panchayath have misappropriated the
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amounts in Jala Nirmala Yojane without
carrying out work as well as they have
changed the old water scheme into new

water scheme.

5. Thereafter, the complaint was referred to Chief

Engineer, Technical Wing, Karnataka Lokayukta,
Bangalore, who inturn referred the same to
Sri.M.Deviprasad, AEE-2, TAC, Karnataka
Lokayukta, Bangalore (who will be hereinafter
referred to as 1.0. for short). Accordingly, after
investigation, the [.O. has submitted report stating
that instead of undertaking the approved work of
planting saplings in the school ground coming in
Akhethi Gram Panchayath limits under MNREGA
scheme of 2010-2012, the work of construction of
compound wall and lcvelling of school ground not
approved and estimated was undertaken and
photographs of 3 stages of the said works
undertaken as required by the guidelines were not
taken and preserved and the DGO Nos.1 to 6 are

responsible for the same.

. Thereafter, comments/objections have been called for

from the DGOs on the said report. The DGO Nos.5

and 6 have submitted reply/comments by denying
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the allegations. But, the DGO Nos. 1 to 4 have not
submitted their reply.

7. A careful consideration of the material on record

shows:-

i. Excess measurements were recorded in the
measurement book in respect of tar work of
the road in Tinaighat Village during thc year
2011-12  and thus an amount of
Rs.39,418/- is found wasteful expenditure.

ii. An amount of Rs.10,059/- is the wasteful
expenditure on account of showing excess
measurements of CC Road in Tinaighat
village during 2011-12,

ii. Even though three chlorination units at the
cost of Rs.38,400 each are installed in 3
pumping house for supply of drinking water
in Tinaighat village during the year 2011-
12, the same are not found working and
they are disconnected and so amount of
Rs.1,15,200/- is wasteful expenditure.

8. In view of the facts stated above and on considering
the material on record, comments of the DGO Nos.5
& 6 have not been found satisfactory to drop the

proceedings.
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9. The facts supported by the material on record prima
facie show that the DGO Nos.1 to 6 being public
servants, have failed to maintain absolute integrity
besides absolute devotion to duty and also acted in a
manner unbecoming of Government Servants and
thereby committed misconduct and made themselves

liable for disciplinary action.

10. Since said facts and material on record prima facie
show that the DGO Nos.l to 6 have committed
misconduct under Rule 3 (1) of the KCS Conduct
Rules, 1966, recommendation is made under Section
12(3) of the Karnataka Lokayukta Act, to the
Competent  Authority  to initiate  disciplinary
proceedings against the DGOs and to entrust the
inquiry to this Institution under Rule 14-A of the
Karnataka Civil Services (Classification, Control and

Appeal) Rules, 1957.

11. The Government after considering the
recommendation made in the report, entrusted the
matter to the Hon’ble Upalokayukta to conduct
departmental/disciplinary proceedings against the

DGOs and to submit report. Hence the charge.

4. B3 Q0T BRETDOPRCTHBONT, (BSWFB ST 50F) ¢3.%.PTRIPNAYN

-
)
-

FE T, G 00T I03T B.A. -1 & 3 omy Q0os: 21/09/2016;

Q

-



u

el

N

12

BAF-2 & 6 TSI OIJ0s: 30/06/2016; &.%.3°-5 OmwOR: 10/08/2016
TOTH TN, ©.%.30.3[3NE TP BPDT Bews, oDH-11 B.2.0F
(RA) Tref 3 RN m@)@ﬁ@oﬁdogd. 3. 5. 59T 331;30;3&9%63,

SBRCTNY @mdﬁo&&o& cﬁmszooja%doagd.

&.3.5°0JTHONSR Do TWOSCOBMOA 9350 8@~aéd

aﬁoee%océ STREIRER Fo00AT038, ©.%.7. 5N DDH3 aSe@é’oisabQ
FeYoRNR. WX~ 3B 3, DD BewdodY Betmesh a¥olernJ)
CTOORT  AWODTY) RO, B xéﬁﬁ c:ifadmf\dagd 9030 Uje%oago’.
BRVOTOODFITL  203NY 0[BT BITODTBONY BRI
WIOBWT  FoTVMWOOI L9002 3308 OWE LAY I Clelapt )
VITRRBPOBDTOZ 500 AVFLAY  DOW 30830, 33,
WDTHRTNGY 5&3@@%60@@@% BTT BR0OFONR  Tosde A WO
ANt of ol eﬂOS?ﬁ*’éc‘\i}Ql BRTDITB 3&53@ 323850 WTOHOHY  BR@TT
@mdéﬁ@&a RO CDTRIED DTHTZOTD VOINTD, nreSn a”ﬁm'&@%d
3R B90DT TR ITOODR, ATTBATZE  @0zw BEYTWBVT,

“ Q

&aemdme@%oﬁog”)ﬁ TEPT  DTWONT Wi B o3y s, e

PINDVPHRY 203D BeYTHZVT.

- GAP-2 TID I, 9D Bewdonad, FOIDWOY. STR-30TD SHP_]

2
VR JeYT Tk OD3 cTSeel?b?o:nmq1 xg%doagd

2N



13

8. WAP-5 TID I, D3I Seedon T  :8-6-2011008  30-10-
20113R3R  ZToONT  ToONFITOF BT L9ONOITTN ssmszsaraom:ieﬁ
©oTe BEYNT]T.  SFY  EDTY TR0V TOTO  TNF, WTORBOB
TOPMOONY 3T, JIWL  IIRTO  AWROY B WIBTL/H0LTLT
@zpwep@ 90T, ©aded YW BT zé%aﬁ e I, Ao QROY DO
BePTLZVT. BRCTWBRCTHONY TEYT QTN ATpRRCDIS O30zyTIe TSE T,

EeeB HFNPYOY ©0Te BEYTTVT,

0. ©3.3.39—6 TI :vﬁa’)ae DI BeYIoRY he worked as Assistant Executive

Engineer during the period from 24-06-2011 to 22-06-2012. It is further
submitted that he carried out the work as per the specification in a right
time but the investigation authority investigated the said works after
laps of 3years by the time the road surface works would normally lose its
originality because of wear and tear and heavy rains particularly in the
said reasons. Therefore the expenditure of Rs.39,488/- is not to be
treated as vest full expenditure. Similarly in respect of financial loss of
Rs.10,059/-, the measurements were altered slightly to the needs of the
people of the said place and the overall measurements of the said road
had become more as it is 168sg.mtrs. as against 140sq.mtrs. Hence, it is
the 28sq.mtrs. more than the given measurements. Hence there is a
savings of Rs.14,082/- in respect of the said works. Hence he prayed for

the to drop the proceedings.
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ANNEXURES

 Witness examined on behalf of -t_hziisciplinary

Particulars of Documents

Authority

Sri.  Nelson Shavera D’Leema, R/o Thinaighata,

Joida Taluk, Karwar, Uttara Kananda District.

S1. No.
1
PW-1
PW-2
==

Documents marked on behalf of the bisciplinary

|

Sri. M Devip_n;;ad S/o late M. Krishnamurthy, Rtd. |

EE, Girinagar, Bengaluru.

Authority Ex.P-1 to Ex.P-20

| 1(a)

rEx.P.Z&_ i-Fbrm_No. 1 with sighatﬁ;e.

2(a)

Ex.P.1 & ‘ C_ormplaint dtd: 10/11/12 givenE this institution

with signature.

Ex.P.3&
3(a)

Ex.P.4 | Letter dtd: 01/10/2011 submitted by Secretary,

S —

Form No.2 with si_gnature (Afﬁdévif) . |

; Akethi Gram Panchayath.

Ex.P.5

'Ex.P.6 | Letter did: 20/09/2012 submitted by PDO, Akethi

Letter dtd: 16/ (5672012 submitted by Secretary,
Akethi Gram Panchayath.

|
Gram Panchayath.

Ex.P.7

Ex.P.8

Letter dtd: 28/07/2012 addressed to PDO, Akethi
Gram Panchayath, Joida.
Letter dtd: 17/10/2012 addressed to CEO, ZP,

|

Uttara Kannada. 1|
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| Ex.P.9

Letter dtd: 18/10/2012 addressed to EQ, TP, Jnida.

Ex.P.

10

'Ex.P. 11

' R.A Bill 1st & Final.

Rejoinder.

Ex.P.

12

"Ex.P. 13 | M.B Book.

M.B Book.

Ex.P.

14

R.A Bill 15t & Final. '

Ex.P.

Ex.P.

15

Uttara Kannada with enclosures.

16

Investiga%ion report.

Ex.P.

17

Sp(_)t mahazar.

Ex.P.

18

Spot mahazar.

Ex.P.

19

Ex.P. 20

C.D (_Xeroy_c)

C.D (Xerox)

Witness examined on behalf of the D_GO, Documents

marked on behalf of the DGO

Sri. Srikanth Kamu Nayak, Rtd. AEE, PWD,

DW-1

Karwara.
DW-2

PWD, Davanagere.
DW-3

| Sri.  Parashuram Docﬁapakirappa Jadara,

Sri. H.B S_hankgrapp;1 S/o Basappa, Rtd. AEE,;

Secretary, Nandigadde Gram Panchayath, Joida.

e : I S —— -
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[ DW-4 l Sri. Channaveeraiah Havaiah Hiremat, Secretary,
J Uluvi Gram Panchayath, Joida.

Documents marked on behalf of the BGOS_til;o_ugh the |

complainant

Ex.D.1 |Details regarding Deputy Project Manager
submitted by EE, RDW&SD, Karwar.

Ex.D.2 | CTC.

' Ex.D.5 | Bill. ' | |

Ex.D.6 | Receipt of cheque. ‘

| Ex.D.7 List_oﬁh_ar_g_e taken.

Ex.D. 8 ‘ O.M dtd: 29/05/2013 by EO, TP, Joida. ‘

Ex.D.9 |List of charge givén.

Dated this the 20th July, 2022

50""‘/6&5}”&@)?
(SUDESH RAJARAM PARADESHI)
Additional Registrar Enquiries-14,
Karnataka Lokayukta,
Bangalore.






GOVERNMENT OF KARNATAKA

No.UPLOK-1/DE/199/2016/ ARE-14 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560001
Date: 25t July, 2022.

RECOMMENDATION
Sub: Departmental Inquiry against Sriyuths:
(1) Jadara, Secretary, Akhethi Grama
Panchayathi, Akhethi.
(2) Lambodara Gaovonkara, Panchayath
Development Cificer, Akethi | Graima
Panchayathi.

(3) C.G.Hiremath, the then Panchayath
Development Officer, Akethi Grama
Panchayathi.

(4) Mukkanna Karigara, Deputy Project Manager,
Jala Nirmala Yojane, Zilla Neravu Gataka,
7illa Panchayath, Uttara Kannada District.

(5) S.K.Naik, Deputy Project Manager, Jala
Nirmala Yojane, Zilla Neravu Gataka, Zilla
Panchayath, Uttara Kannada District.

(6) B.Shankarappa, Assistant Director
(Technical), Jala Nirmala Yojane, Zilla Neravu
Gataka, Zilla Panchayath, Uttara Kannada
District-reg.,

Ref: 1) Government Order No.rpesss 110 &)&ezy 2016, ~
Bengaluru, dated: 20/06/2016.
2) Nomination Order No.UPLOK-1/DE/199/

2016, Bengaluru, dated: 24/06/2016 of
Upalokayukta, State of Karnataka, Bengaluru.



3) Inquiry Report dated: 20/07/2022 of
Additional Registrar of  Enquiries-14,
Karnataka Lokayukta, Bengaluru.

khkkkk

The Government by its order dated: 20/06/2016 initiated
the disciplinary proceedings against (1) Shri Jadara, Secretary,
Akhethi Grama Panchayathi, Akhethi; (2) Shri Lambodara
Gaovonkara, Panchayath Development Officer, Akethi Grama
Panchayathi; (3) Shri C.G.Hiremath, the then Panchayath
Development Officer, Akethi Grama Panchayathi; (4) Shri
Mukkanna Karigara, Deputy Project Manager, Jala Nirmala
Yojane, Zilla Neravu Gataka, Zilla Panchayath, Uttara Kannada
District; (5) Shri S.K.Naik, Deputy Project Manager, Jala Nirmala
Yojane, Zilla Neravu Gataka, Zilla Panchayath, Uttara Kannada
District and, (6) Shri B.Shankarappa, Assistant Director
(Technical), Jala Nirmala Yojane, Zilla Neravu Gataka, Zilla
Panchayath, Uttara Kannada District (hereinafter referred to as
Delinquent Government Officials, for short as DGOs No.1 to 6)

and entrusted the Departmental Inquiry to this Institution.

. This Institution by Nomination Order No.UPLOK-1/DE /199/
2016, Bengaluru, dated: 24 /06/2016 nominated Additional

Registrar of Enquiries-7, Karnataka Lokayukta, Bengaluru, as

N
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the Inquiry Officer to frame charges and to conduct

Departmental Inquiry against DGOs No.1 to 6 for the alleged

charge of misconduct, said to have been committed by them.

Subsequently, by Order No.UPLOK-1 & 2/DE/Transfers/2018,
Bengaluru, dated: 06/08 /2018, the Additional Registrar of
Enquiries-14, Karnataka Lokayukta, Bengaluru was re-
nominated as Inquiry Officer to conduct Departmental Inquiry

against DGOs No.1 to 0.

. The DGO No.l, Shri Jadara, Secretary, Akhethi Grama

Panchayath1, Akheth1 DGO No 2 Shr1 Lambodara Gaovonkara,
Panchayath Development Officer, Aketh1 Grama Panchayath1,
DGO No.3, Shri C.G.Hiremath, the then Panchayath
Development Officer, Akethi Grama Panchayathi; DGO No.4,
Shri Mukkanna Karigara, Deputy Project Manager, Jala Nirmala
Yojane, Zilla Neravu Gataka, Zilla Panchayath, Uttara Kannada
District; DGO No.5, Shri 3.K.Naik, Deputy Project Manager, Jala
Nirmala Yojane, Zilla Neravu Gataka, Zilla Panchayath, Uttara
Kannada District and DGO No.6, Shri B.Shankarappa, Assistant
Director (Technical), Jala Nirmala Yojane, Zilla Neravu Gataka,

Zilla Panchayath, Uttara Kannada District were tried for the

following charges: @(
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ANNEXURE-I
CHARGE :

That you DGO Nos. 1) Sri.P.D.Jadara, the then
Secretary, Akhethi Gram Panchayath, Joida Taluk,
Uttara Kannada District, Presently working as PDO,
Nandigadde Gram Panchayath, 2) Sri.Lambodara
Chandrakantha Gaonkar - the then PDO, Akhethi Gram
Panchayath, presently working as PDO, Agasura Gram
Panchayath, 3) Sri.C.H.Hiremath - the then PDO,
Akhethi Gram Panchayath, presently working as PDO,
Ulavi Gram Panchayath, 4) Sri.Mukkanna Karigara-
Deputy Project Manager, Jala Nirmala Yojane, Zilla
Neravu Ghataka, Z.P, Uttara Kannada District,
presently working as Deputy  Secretary, Zilla
Panchayath, Raichur, S) Sri.S.K.Naik - Deputy Project
Manager, Jala Nirmala Yojane, Zilla Neravu Ghataka,
Z.P, Uttara Kannada District, presently working as
Assistant Executive Engineer, PRE Sub-Division, Karwar
and 6) Sri.B.Shankarappa - Assistant Director
(Technical), Jala Nirmala Yojane, Zilla Neravu Ghataka,
Z.P, Uttara Kannada District, presently working as
Assistant Executive Engineer Nc.2, Road and
communication Special Sub-division, Annex building, 5th
Floor, K.R.Circle, Bangalore while discharging your
duties:

i. Excess measurements were recorded in the

measurement book in respect of tar work of

\
\ &



the road in Tinaighat Village during the year

0011-12 and thus an amount of Rs.39,418/-

is found wasteful expenditure.

4 - An amount—of Rs.10,059/- is the wasteful
expenditure on account of showing excess
measurements of CC Road in Tinaighat
village during 2011-12.

iii. Even though three chlorination units at the
cost of Rs.38,400/- each are installed in 3
pumping house for supply of drinking water
in Tinaighat village during the year 2011-12,
the same are not found working and they are
disconnected and SO amount of

.. :Rs.1,15,200/+ is wasteful expenditure.

and thereby you failed to maintain absolute
integrity and devotion to duty and committed an act
which is unbecoming of Government Servants and
thus you are guilty of misconduct under Rule 3(1)(i) to
(iii) of KCS (Conduct) Rules 1966.

4. The Inquiry Officer (Additional Registrar of Enquiries-14) on
proper appreciation of oral and documentary evidence has held
that, the Disciplinary Authority has Proved’ the charges leveled
against DGO No.1l, Shri Jadara, Secretary, Akhethi Grama

Panchayathi, Akhethi; DGO No.2, Shri Lambodara Gaovonkara,

Panchayath Development Officer, Akethi Grama Panchayathi;



DGO No.3, Shri C.G.Hiremath, the then Panchayath
Development Officer, Akethi Grama Panchayathi and DGO No.6,
Shri B.Shankarappa, Assistant Director (Technical), Jala
Nirmala Yojane, Zilla Neravu Gataka, Zilla Panchayath, Uttara
Kannada District.

The Disciplinary Authority has ‘Not Proved’ the charge
leveled against DGO No.5, S.K.Naik, Deputy Project Manager,
Jala Nirmala Yojane, Zilla Neravu Gataka, Zilla Panchayath,
Uttara Kannada District.

The Departmental Inquiry initiated against DGO No.4,
Mukkanna Karigara, Deputy Project Manager, Jala Nirmala
Yojane, Zilla Neravu Gataka, Zilla Panchayath, Uttara Kannada

District is still pending before Disciplinary Authority.

. On perusal of the Inquiry Report, in order to prove the guilt of
the DGOs No.1, 2, 3, 5 and 6, the Disciplinary Authority has
examined two witnesses i.e.,, PW-1 and PW-2 and Ex. P-1 to P-20
documents were got marked. In fact, DGO No.6, was also
examined himself as DW-2 and on behalf of DGOs, DW-1, DW-3
and DW-4 were also examined and Ex. D-1 to D-9 documents

were got marked.



6. On re-consideration of Inquiry Report and taking note of the
totality of the circumstances of the case, I do not find any reason
to interfere with the findings recorded . by the Inguiry Officer.
Therefore, it is hereby recommended to the Government to

accept the report of the Inquiry Officer.

7. As per the First Oral Statement of DGOs No.1, 2, 3, 5and 6
furnished by the Inquiry Officer, DGO No.1, Shri Jadara, will
retire from service on 30/04/2027; DGO No.2, Shri Lambodara
Gaovonkara, will retire from service on 30/04/2041; DGO No.3,
Shri C.G.Hiremath, has retired from service on 30/06/2021;
DGO No.5, Shri S.K.Naik, has retired from service on
30/06/2016 and DGO No.6, Shri B.Shankarappa, has retired

from service on 28/02/2017.

8. Having regard to the nature of charge ‘Proved’ the charge leveled
against DGOs No.1, Shri Jadara; DGO No.2, Shri Lambodara
Gaovonkara; DGO No.3, Shri C.G.Hiremath and DGO No.6, Shri
B.Shankarappa and ‘Not Proved’ the charge leveled against DGO
'No.5, Shri S.K.Naik and "on consideration of the totality of

circumstances:-



i.

iii.

iv.

“It is hereby rccommended (0 the Government to

impose penalty of withholding three annual

Aincrements payable to DGO No.1, Shri Jadara,

Secretary, Akhethi Grama Panchayathi, Akhethi
District with cumulative effect”.

“It is hereby recommended to the Government to
impose penalty of withholding three annual
increments payable to DGO No.2, Shri Lambodara
Gaovonkara, Panchayath Development Officer,
Akethi Grama Panchayathi with cumulative effect”.
“It is hereby recommended to the Government to
impose penalty of withholding 10% of pension
payable to DGO No.3, C.G.Hiremath, the then
Panchayath Development Officer, Akethi Grama
Panchayathi for a period of three years”.

It is hereby recommended to the Government to
accept the report of Inquiry Officer and to exonerate
DGO No.5, S.K.Naik, Deputy Project Manager, Jala
Nirmala Yojane, Zilla Neravu Gataka, Zilla
Panchayath, Uttara Kannada District, of the

charges leveled against DGO No.5.



v. “It is hereby recommended to the Government to
impose penalty of withholding 10% of pension
payeble to DGO No.6, B.Shankerappa, -Assistarit
Director (Technical), Jala Nirmala Yojane, Zilla
Neravu Gataka, Zilla Panchayath, Uttara Kannada
District for a period of three years and also to
recover a sum of Rs.6,582/- and Rs.1,677/-, totally
Rs.8,259/- from the salary and other allowances

payable to DGO No.6, Shri B.Shankrappa’.

9. Action taken in the matter shall be intimated to this Authority.

Connected records are enclosed herewith.

\ P JEEN—
(JUSTICE K.N. PHANEENDRA)
UPALOKAYUKTA-2,
STATE OF KARNATAKA.
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